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VI JAY KUMAR KAUL & ORS. Appel | ant (s)
VERSUS

Uuol. & ORS Respondent ( s)
Date: 21/05/2012 These Appeals were called on for hearing today.

CORAM :
HON BLE DR JUSTI CE B.S. CHAUHAN
HON BLE MR JUSTI CE DI PAK M SRA
[ VACATI ON BENCH]|

For Appell ant(s) Ashok Bhan, Sr. Adv.

Pur ni ma Bhat , Adv.

M

Vs
For Respondent (s) M. R P. Bhatt, Sr. Adv.
Ms. Ki ran Bhardwaj, Adv.
Vs Asha G Nair, Adv.
M Sai l endra Sai ni, Adv.

D. S. Mahra, Adv. (Not present)

=

UPON hearing counsel the Court nade the foll ow ng
ORDER
We have heard | earned senior counsel for the parties
and perused the record.
Judgment reserved.
(Parveen Kr. Chaw a) (MS. Negi)
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